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[Mr. Speaker]'
Mutawallis* management ot them, 
m India, be further extended upto 
Saturday, the 6th March, 1954/*

The motion was adopted.

MOTION ON ADDRESS BY THE 
PRESIDENT-^contd.

Mr. Speaker: We will now proceed 
with the debate on the President’s Ad­
dress, the motion of thanks and the 
amendments thereto.

Shri U. C. Patnaik (Ghumsur): Sir, 
some centuries ago a statesman-Geaa^- 
ral of Elngland who was a great be- 
Uever in God and religion told his 
compatriots, “Trust in God, but keep 
your powder dry” . And the words 
that he spoke centuries back are 
pertiaps true even today. We in In- 
dia« with the present Pakistan-United 
Estates alliance and other problems 
before us, should also have our trust 
in so many things: we could have
our belief in other nations still we 
have got to be prepared for any even­
tuality. We may believe in the bona 
tides of Pakistan. We mpay believe that 
our Anglo-American friends will not go 
against us and that they will stand 
by us in any contingency. We may 
believe that the United Nations, which 
has one of our hon. Members as Its 
Chairman today, will come to our 
rescue. We may even assume that 
We have not forgotten the technique 
o f non-violence and that with the old 
technique we can think of facing any 
trouble that may come from Pakistan. 
But yet we have to remember that 
it is quite possible for Pakistan to 
fake advantage of the arms aid and 
start tivDuble for us. That i*? a possi­
bility, an. gyentuaiity, and we will be 
criminally negligent if we lose sight 
Of it. It is possible that the United 
Nations may step in at some stage. 
It is- quite possible that public opinion 
in western countries may try to 
Intervene. But then Pakistan, if only 
to  satisfy its fanatical masses, puts 
tow ard the plea that India is going 
to attack Lahore or some other place,

and create trouble only for a couple 
of days. Just imagine  ̂ if for two 
or three days there is .bombardment 
of our cities. Of course, it is for the 
hon. Minister to satisfy us that the 
country is prepared for it. Suppose 
there is aerial bombardment or attack 
with long-range missiles, or suppose 
there is fifth column activity, attack . 
against our lines of communication, 
sabotage, infiltration and so on. 
Then what is the position? I hope 
it will not be said that we are trying 
to have war-mongering here or rous­
ing a sort of war psychosis. We 
would like to know what is the 
arrangement that Government have 
made for defending the country, in 
spite of the fact that we are spending : 
nearly 55 per cent, of our annual 
revenues on defence, in spite of our 
President being the Supreme Com­
mander of the Daifence Forces, and In 
spite of our iPrime Minister being the 
Defence Minister of the country. Can 
we have the assurance from the Gov­
ernment that the country Is prepared 
for a sudden attack, an attack against 
our cities, against our. lines of ccm- 
munication, against our entire life in 
certain strategic areas? For obvious 
reasons I would not like to go into 
detail. As I stated yesterday, on 
this subject, it is dangerous to speak 
of our defence weaknesses: the problem 
for us is what we should not speak, 
rather than what we speak. Yet let 
Us just imagine the contingency. What 
isi the arrangement you have got? 
What is the anti-aircraft equinment 
you have got? And have you got 
many of those modern type;; of air­
crafts and anti-aircrafts? Our old 
Ac-Acs, the Oerlicons and Bofors 
have probably become antiquated. 
For instance, you have at present the 
radar equipment in the new types 
of anti-aircrafts where it keeps the 
target in view till it comes within 
the range of your shot. How many 
of these have we? You need not tell 
us; but be sure {Hat f m  have the 
best weapons.

Apart from these new weapons for 
which you may have to go to other- 
countries to purchase, have you tried
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a much easier way—even after the 
<ontingency arose, even after theU.S.- 
Pak alliance took some shape—̂  
mobilise our manpower? Have you 
tried to organise your civilian popula­
tion in the country, to detect and 
fight saboteurs, to fight fifth column 
activities, to allay panic in the coun­
try, to see that there is no panic or 
trouble?

fMR. D eputv-Speaker in the Chair.'I

Have you tried to mobilise our 
people? Have you in any way tried 
to take the co-operation of the civilian 
public, to organise them and to take 
their help to sea that they are help­
ful to you in a war emergency? To 
organise our manpower, it does not 
require huge sums of money; it does 
not require foreign aid; it does not 
require imports of weapons fr^m out- 
jside. It was for you to see"̂  if you 
could utiUse your ex-servicemen who 
are there in thousands and thousands 
in the country. You do not have to 
spciid mcncy on their equipment or 
arms, you do not have to pay them 
anything; but you simply mobilise and 
organise them: apprise them as to 
where they are to report of any sabo- 
te'ur, how they are to allay panic in
the country-side. Organise them,

organise your entire patriotic civilian 
public. If you do not trust Us on this 
side, you and your other friends on 
thê  Treasury Benches could try to 
organise th© country. Give a lead to 
the country and see that there is a 
now organisation which can meet any 
contingency, any attack from outside. 
Because you know that the attack 
will not merely be through massed 
armies, but through fifth columns as 
well as from the air. Imagine bom­
bardment of some of our cities siinul- 
‘taneously. some of our industrial 
potential, some of our military instal­
lations. I am not trying to create 
panic or add to your difficulties. But 
just imagine that contingency and be 
Wepared for it. From that point of 
view I would like to request Govern­
ment to see how far they have pre­
pared the country for a real defence
in a modern war. IX you have not

prepared the country, then there may 
be hundreds of Kumbh Mel as in diffe­
rent parts of the country—pe<q?le 
from the cities, out of panic, going 
into the countrysids^ and pecjjle from 
rural parts trying to crowd the roads, 
and probably the ii^es of communi­
cation might by then have been com­
pletely or partially paralysed. Then 
there will be so much disruption and 
it will not be possible to control the 
sltuatibn unlelss you lane previously 
prepared for it. The main prepara­
tion for that is not merely through the 
army, navy and the air force, but the 
reserves and the potential reserve* 
of the country, the manpower pro­
perly built up, organised, trained and 
mobilised that will control the 
situation.

About civil defence, there wa.s a 
civil defence organizatioD in this 
country during the war and in 1945 
it was abolished. After that there 
has been no attempt to organise civil 
defence units in the country. You 
have not been trying to take the I'ielp 
and »co-operation of the country in 

order lb build up your defence, your 
civil defence, your home-guard orga­
nisation, your territorial army, your 
auxiliary territorial force and cadet 
forces.

In fact, there was a proposal to 
have an auxiliary territorial force 
last year. There was so much dis­
cussion about it and wel were told 
that Government were bringing in a 
BiH' for the purpose. We. Members 
of Parliament, were asked to give our 
reactions to the proposals. Some 
forty of us met together from different 
parties, mostly from the Treasury 
Benches. We gave our suggestions 
but we feel that they have gone into 
the waste-paper basket. After the 
Pakistan U.S. trouble loomed large, 
during the last Session, gome Mem­
bers of Parliament belonging to both 
the sides of the House, met in the 
study group and we requested the 
hon. Ministers for Defence to come 
and join the discussion. We did not 
want them to reveal any of the de-
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faace secrets, army movements and 
other matters. We simply wanted 
them to come and join us at the dis­
cussions to listen to our views. But, 
they felt embarrassed and did not join 
Us at that meeting with the result we 
are now left helpless and are forced 
to  speak about defence matters m the 
House. Whatever the hon. Minister 
in chargai may think about war condi­
tions. we feel that it is not safe for 
us in this country, at the present junc- 
tjQre, to talk /of our defence weak­
nesses here in this House, and we feel 
thit Government Is unnecessarily 
trying to drive us to that awkv/ard 
position Of being forced to say some­
thing about the attacks that you will 
get and the way in which you are 
to be prepared for the same. i hope 
that the Government will at least 
tiow Jloius  ̂ milt o f that
complacency. They seem to think 
that there is no danger at all. There 
may be no danger—I will not say that 
there is danger—but in ca«e there is 
danger, what are the arrangemants 
that you are making Tn view of the 
annual expenditure of Rs. 235 crores 
on Defence? We would like to know 
whether you are( trying to organise 
the potential reserves of the country, 
the civilian manpower at least, if not 
for fighting and defending ourselves, 
at least for tracing the saboteurs and 
allaying panic, if and when a situation 
arises. This is the least that you 
cbuld do. It is not a question of 
actual nghting, it is a question of 
organising the country’s reserves, 
without additional money, without 
additional equipment, without foreign 
aid, without running after this coun­
t y  or that to organise our own re­
s e l l s .

In this connection I would also 
refer to another matter, namely, 
ordnance production. We have been 
feeiliiag that in this country, ordnance 
production has not been going on 
properly and we would like to sw 
that duch production is accelerated. 
Though you are trying to make our 
country independent in all respects

and you have appointed a Commit!-e, 
we appeal to you to tackle the prob­
lem on a sort of war footing to see 
that ordnance production is accelerat­
ed. You have, no doubt, been rely­
ing very much upon foreign consul­
tants, both on the defence and civilian 
side.' On the defence side you have 
got so many British officers, advisers 
and others in various departments of 
defence in the Ordnance, Military 
Engineering and other Services and 
you have full reliance upon them. 
But how far can you rely upon them 
when Pakistan with American aid is 
attacking this country, Britain being' 
the junior partners o f that Anglo- 
American organisation, it is for you to 
consider -that our coimtry’s defence 
has to depend 'Very largely upon 
foreign advisers and foreign officers 
in the M.E.S., Ordnance organisation 
as well as the three armed services.

Similarly on the civilian side. Of 
course, America has been giving us 
help. We are getting steel, locomo­
tives, financial aid etc. from the 
U.S.A. Along with them we are get­
ting a number of experts and advisers 
under the Point-Four Programme and" 
various other Schemes. In case Pakis­
tan attacks us, it is quite possible 
that after two or three days of the 
attack, the U.N.O. may come to our 
rescue. It is quit3, likely that the 
Anglo-American friends may also 
intervene. But, if we are getting into 
trouble and for the iflrst two or three 
days we have a sort Of Kumbh Melas 
throughout the whole country, then 
what will be the position? We, there­
fore. appeal to you. Sir. to see that 
we are up and doing. Probably to­
morrow another Resolution is cominir 
up before this House—that Govern­
ment should take the aid of Rifle 
Aissociatlons and train the civilian 
public for building up defence-mlndcd- 
hes8 in this country and for organise 
ing an auxiliary territorial force,

A  ̂ far as today’s discussion Is con* 
cerned, I would also take this oppor­
tunity Of pointing out that in t&e
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present juncture you have to think 
of national defence and you cannot 
take a complacent attitude. It is no 
doubt a very good policy to smile 
over these things and to say that 
there Is no danger, but at the same 
time it is a very important problem 
add eternal vigilance should be the 
price of liberty. This was a gold#n 
opportunity, when Government could 
have rallied the entire country behind 
it, except, probably, those some who 
may not se,̂  eye to eve with Govern­
ment on ideological grounds. The entire 
country could have been mobilised 
and our Defence Minister could have 
given a clarion call to the whole 
country, particularly because he is 
the Prime Minister as well as the 
Foreign Minister of the country. He 
could have given a lead to the whole 
country to rally round the national 
banner, civilians as well as military 
people, officials and non-offlcials, Mem­
bers from various political parties 
who have spoken yesterday and who 
may be speaking in the course of this 
Budget Session, all ot them would 
have been roused *and (brought to­
gether. As some friends pointed out 
yesterday, as a result of this possible 
danger, national unity is being realis­
ed and patriotism is being roused. 
But. instead of that, when we invited 
the Ministers, to join us in a discus­
sion, we got the reply that th^y can­
not meet and Join us in any ciiscus- 
sion on defence. It is really regret­
table that you are not availing your- 
«olves of the opportunity and are 

^ttll/nving the chance to go away.

Shrl H. N. Mnkerjee (Calcutta 
North-East): I beg to move;

That at the end of the motion, the 
following be added, namely:—

“but regret that the Address—

(a) gives no indication of an 
effective PoUcy to counteract the 
dangers inherent in the recent 
developments in Pakistan-U.S.A. 
relationships;

(b) makes no reference to the 
failure of the Neutral Nations

Repatriation Commission (with 
India as Chairman) and our Cus­
todian Force in Korea to fulfil / 
the hopes reposed in them by our 
people for a real settlement in 
Korea:

(c) fails to appreciate properly 
the character of the tragedy in 
Kumbh Mela and to reassure the 
country that such avoidable disas­
ters should not recur;

(d) does not recogniss the utter 
inadequacy of the Boundary Com­
mission, in view of the people^s 
deep desire for linguistic states; 
and

(e) seriously under-rates the 
problem of food prices, of un- 
plosmient and of economic depres­
sion generally all over the coun­
try."

4 P.M.

We discuss the President’s Address- 
under the shadow of tragedies' and 
calamities which, as it so often the 
case in our country, were certainiy 
not unavoidable. I shall not, o f  
course, refer to the Calcutta firing' 
which any amount of homily on the 
perversity of the people cannot justi­
fy. But I cannot help referring to ’ 
the tragedy at the Kumbh Mela wHere 
some one thousand people, principally 
women and children, were crushed to  ̂
death.

The President has been pleased, on ' 
the advice of his Ministers I am sure, 
to call this an “accidental mishap* — 
an expression which appears to my 
mind just ironic when the facts are 
remembered. It was Maurd Ama~ 
vasya, the peak day of the Kumbh 
Mela which this secular Government 
and its religious pandits had adver­
tised îll over the place as "the 
holiest bathing day of the HoliSt 
Kumbh in a century and a half.*̂ " 
Shri Lai Bahadur Shastri*s railway 
was doing a roaring business. Healtli: 
restriatilons like compulsory inocula­
tion were deliiberateJy lifted to get* 
the largest-ever gathering at the* 
Sangam. Government had announced *
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that it expected a crowd of six million 
people and presumably therefore it 
^a^  making arrangeiments for that 
•number. Fewer people came—bet­
ween four and five million—accordinsf 
to authentic reports, and yet the 
tragedy happened.

After the tragedy, the President 
•sent a message to the Rajyapal of 
^Uttar Pradesh, of course condoling 
the tragedy, but adding that “when 
it comes/ to panicky action by masses 

^of people congregated in a narrow 
space, all the arrangements prove 
ineffective and a tragedy like this 

^occurs/* The Prime Minister also 
who visited the scene of the trogedv 
later in the evening, after attending 
Rajyapal Munshi's celebrated ‘at 
home.* advised everybody including 
grirf-stricken pressmen who tried to 
draw his attention to the magnitude 
of the disaster that they should look 
at things “ in perspective**, implying, 
I am sure, that where millions con­
gregate the death of a few hundred 
people is not ŝ uch a serious affair 

. after all !

The day after the tragedy Wc And 
that the Allahabad Bar Association 
passed a resolution saying that it 
was entirely a man-made tragedy. 
The resolution said: “The catastrophe 
was entirely man-made and it could 
have been avoided or at least the 

-chances of its occurrence greatly mini­
mised, had the administrative or exe­
cutive staff of the Kumbh Mela not been 
unnecessarily called upon to look 
after the amenities and security of 
persons styled as VIPs.” I do not 
understand how these new-fangled 
Harshavardhans behaved in the 
fashion which they did. Only  ̂ hand­
ful Of policemen were present at the 

. scene of the tragedy when lakhs were 
moving towards the Sangam and the 
ordinary rule of one-way traffic was 
not even impoffied. because almost 
exactly at the same time—according to 
Press reports—some three thousand 

:̂ 4>olicemen were diverted to make way

and stand guard lor the President 
alone who was going for the holy d p̂.

I do not lor a moment grudge the 
President or any other pilgrim what­
ever religious consolation he gets by 
participating in this ceremony, but I 
have nothing but contempt for an 
administration which forgets its duty 
to all but very important persons and 
that is my charge against the admi­
nistration. and that is exactly wbat 
happened.

I have nothing but disgust for the 
shameless degradation displayed in 
holding a sort of banquet the same 
day in Government tjouse. It seem*' 
they kept our omniscient Prime Minis­
ter in the dark about it for many 
hours afterwards. I do not under­
stand how the Prime Minister ^ould 
tolerate being kept in the dark for 
hours about this kind of thing. I 
also do not understand how our 
Prime Minister could go off the same 
night or perhaps a few hours after 
that on an electioneering tour. I 
cannot understand how these things 
could happen, because in no othar 
country in circumstances such as these 
would the head of the administration 
or the head of the state behave in a 
manner which, I am constrained to 
say, the representatives of our ad­
ministration have done on the cr^casion 
oi the Kumbh Mela.

We have no confidence in the formal 
enquiry committee which the Uttar 
Pradesh Government has appointed, 
because its Ijetms ofl reference are 
very limited and there is no non­
official majority which ought to be 
there. As far as Allahabad reports 
are concerned, its terms of reference 
have evoked universal protest in thot 
city.

The Kumbh tragedy is to my mind, 
therefore, something which has given 
Us a shake-up. It has been a stark 
demonstration of the callousness of 
the government of the day—Us cal­
lousness towards the late of ordinary
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citiaens. This tragedy highlights to- 
any that like the holy Roman Empire 
which was neither holy nor Roman 
nor an empire this Government which 
boasts of being a sort of stable, de­
mocratic and secular government i« 
neither stable nor democratic nor 
secular. That is a lesson which we 
ought to draw from what has happen­
ed in the Kumbh Mela, and I am 
sure we have a right to demand of 
Gk»vemment that it comes forward 
categorically with assurances tf> this 
House that steps are being taken to 
bring to book whoever  ̂was respon­
sible for the failure of the arrange­
ments for the Kumbh Mda and that 
steps are being taken even at this 
stage to compensate the members of 
those families which have been bere­
aved on accotuit of what has happened 
in the Kumbh Mela.

This mention of secularity reminds 
ma of the President’s reference to 
the general elections in Travancore- 
Cochin. The Prime Minister had as­
sured Us several times—actually I had 
occasion to write to him and he Wrote 
back to me—that he disapproved 
generally of intervention by religious 
organisations in political campaiging. 
He also wrote to me a letter in which 
he informed me that the Chief Minis­
ter of Travancore-Cochin had told him 
that all the accusations of ecclesiasti­
cal intervehtJ6n m the elections were 
unfounded and that the Church knew 
very well that such intervention on 
its part would be improper. After 
that, what happened was that we sent 
to the Prime Minister certain cjpies 
of a Church Gazette published in 
Travancore-Cochin. wherein . in the 
name Of drod,—̂ he Father, the Son 
and the Holy Ghost,—Church circu­
lars were published under the signa­
ture of the Archbishop of Varapuzha, 
a place somewhere in Travancore- 
Cochin. asking or advising the Catho- 
Hc citizens to vote against the Com­
munist Party. the ' Revolutionary 
Socialist Party, the Kerala Socialist 
Party and also the Praja Socialist 
Party whose only crime was that it 
had come mto a kind of understand­
ing with the other three parties.

713 P.S.D.

1 have here with me these papers 
and When necessary 1 shall lay th m  
on the Table of the House. These are 
photostat copies of the ecclesiastical 
circular issued under the signature of 
the Very Rev. Joseph AttipetU in the 
name of the Trinity, advising the 
Catholic citizens to vote against the 
representatives ofl the United Front 
of Leftists in Travancore«Cochin. 
This is the kind of thing that is go­
ing on. Advice is given to tha fa th- 
ful not only by this kind of circular 
which is published in the Church 
Gazette, but advice is also circulated 
by pastoral letters. This Church 
Gazettel notification was to be read 
from the pulpits. The Prime Minis­
ter said in Travancore-Cochin that he 
could not st(^ these reverend gentle­
men from exercising their fundament­
al. individual right even though these 
worthy dignitaries were using the 
pulpits and Church Gazettes for their 
work. I attach very great importance 
to this sort of thing.

The Minister of Defence Organisa­
tion (Shri Tyagi): What action did 
my hon. friend expect from the Gov­
ernment in this connection?

Shri H. N. Mukerjee: I do not know 
what action could be taken, but I am 
sure that if we have a conceotlon of 
secularity then we must abide by it, 
and there are provisions in the Re­
presentation of the People Act which 
could have been brought into op. r̂a- 
tion. As regards this neo-rsecuJarity, 
I hope that the Prime Minister—I a:n 
sorry he is not here—will not turn 
a hair when my hon. friend Shri N. 
C. Chatterjee—I am sorry he is also 
not here......

Shri N. C. Chatterjee (Hooghly): 
No, I am here.

Shri H. N. Mukerjee: I beg your 
pardon. I  hope the Prime Minister 
will not turn a hair when my hon. 
friend addresses a Hindu audicnce, 
shows his sacred thread and threatens 
tv> tear it to pieces if a Hindu votes 
for any but Mahasabha candidates.
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Shri N. C. Chatterjeet I never do

Shri H. N. Mukerjee: The Frima
Minister should not similarly raise any
objections on the score of secuLarity
if Maulana Hifz-ur-Rahman Addresses
a Muslim audience, ' quotes what the
Ulemas say and exhorts his audience
to follow that course or go to h;'ll.
That is the kind of thing which is
going to happen. These Christian
gentlemen are using their Church
Gazettes and issuing Church circulars
and pending round pastoral letters
wKrcu~nave to be read from the pul­
pits, asking the faithful at Confession­
al to do God knows what. Yet
we say we are a secular state. That
is the ridiculous pass to which the
Government’s political exigency, its
necessity of relying upon the Catholic
votes in Travancwre-Cochin [has re­
duced it and this is eloquent of its
weakness, its tottering hold on the
people and its desperation in search
of props for power which it sometiow
wants to enjoy in this country.

•
I turn now to the menace, which

Government either does not see or
wish to admit, which is flowing very
spectacularly from the recent develop­
ments in ithe relations between the
United States and Pakistan. What­
ever be the prevarications and verbal
jugglery in diplomatic circles over
this, it ig necessary to remember the
Pakistan Prime Minister’s recent cate­
gorical assurance to the United States
News and World Report that ‘ in an
emergency, there should be nothing to
prevent us from inviting any friendly
Power, including America, to use
Pakistan bases to help defend this
region’. I am happy that the Prime
Minister said in Bangalore last
month:—

“ This military aid to Pakistan
by America is a step towards
war. not peace; not only towards
world war. but a step which will
bring war right to our frontiers.

It is (he added) an anti-Asian
step ”

Blit there is a tendency, as in the
resolution of the Kalyani Congress

on this subject. which even some
Congressmen found too much of a 
bitter pill to swallow, to look upon
the U.S.-Pakistan pact as some son
of an accidental or unfortunate deve­
lopment and a kind of unwise step
on th3 part of America, which is sup-
Dosed t\> blemish her so-called demo­
cratic reputation and which shouia,
therefore, be rectified. It is because
of this feeling in Congress circles
that Shri N. C. Chatterjee got up in 
the House yesterday, and pleaded f->r 
acceptance of American military aid 
which as far as I could make out from
the newspaper reports, he says, the
U.S. Vice President came to offer us 
on a glittering platter. This idsa is 
totally wrong and totally mischievous.

- There is nothing accidental about
this latest, andi in Indian eyes the
most egregious example of American
intrigue against the freedom and
peace of the world. It is not for love
of Pakistan that military aid is being
given to her. This aid is a menace to
both our countries, a menace to our
independence of action. Let 1.1s not,
therefore, fall a prey however un­
willingly to this American conspiracy
to dominate the twhole world, by
methods ranging from corruption,
engineering of coups d’etat and black­
mailing of the gravest kind to open
war. It will be absolutely fatal com­
placency to think that the whole
matter can be safely left in the hands
of th j Government. The threat from
the United States will not vanish be­
cause the Government of India is 
making protests against the proposed
pact. It has to be remembered that
along with these protests. Government
has not hesitated to sign economic
agreements with the United States.
At the time of the Kalyani Congress,
the Government of India was actually
signing a new technical aid agreement
with the United States. Possibly the
Government had an eye on the Budget
which President Eisenhower was go­
ing to present. This sort o f weak­
ness for commitments is guine to be
a 'fatal) /ttevel*>pment. Actually we
have already given concessions to such
giant American monopolists as the
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Stan<Jard Vacuum Oil Po. We have
allowed a whole host of- American
experts, so called, to penetrate every­
where in our country. But let us
realise now ^vgn . if it is late, we
miist realise it; if we' do not. we have
to pay through our nose for it—what
wonderful friends of India thes:'
American imperialists are, who -corns 
liere and pay encomiuhis to India and
ib India’ ŝ ,greatnc«s. who hand out
wonderful cpmpliments. particularly
to the Prime Minister, and all the time
plot against our sovereijmty and our
independence. Let us remember the
conspiracy over Kashmir which was
almost successful. It was on the
point Of beinjj successful when demo- 
cratir forces woke up, luckily for us.
and we could scotch the conspiracy,
and. even though temporarily, defeat
the American conspiracy. Let us re- 
meniber how even before, in Novem­
ber, 1P52, we found the New York
Herald Tribune referring to the visit
of Admiral Arthur Radford, Chairman
of the Ameri r̂an Chiefs of General
Staff, who went to Pakistan, met the
Prinr>e Minister and came away
greatly impressed with Pakistan. Let
u.s rememoer how Mr. Dulles came
hetre. He was given the freedom of
our microphone. He exuded tms of
sympathy and goodwiill for the Indian
people when he spoke over the AIR
and then went over to Karachi for
preparing the preliminaries of the
Pakistan-US pact. Let us remember
that Mr. Nixon came here, all sntiles.
Then he went to Karachi with th«
consequent results, which we )|aow
very weSl. Let us «Hso rtemember
that the Prime Minister of iPftkistan 
la in a position to taunt this country
for accepting American aid. He said
in Dacca on the 3rd January.

“Even the acceptance of econo­
mic assistance of all forms by any
one country amounted in the lait
anaflysis to military assistance.
If India was getting economic
asMstanoe fkom America in the
shape of 100 locomotives ex- 

this aid was tantamount

to indirect military aid inas­
much ^  t̂ jie ;fuiic|s thisy saved
coiiy f be diverted for the pi^ehase
of * arnriaments.*' " ,

We are also being blaclft*ntailed into
the American orbit. That is the dan­
ger We have'to face. 'Our po-called
policy of non-lnvoivement and non­
alignment has not paid because it has
not b€€n a really positive, consistent
policy of peace. That is why we And 
ourselves in a very tight comer.
That is why today questions are be­
ing raised regardkig tbe danger which
thi.s country faces. Thisr danger has
come in spite of the foreign policy of
the . povetrnmont.i I iiay, ^iHa the
'•ouniry is with the Prime Minister in 
his vehement opposition to the U.S.-
PakisUn pact, unless we realise the
real implications of this whole matter,
unless we cut ourselves away from the
commitments and involvements which
we have got with the American impe­
rialist spider, we will not be able to
do our duty by our people.

This reminds itie of what happened
in Korea. I do not wish to say any­
thing uncomplimentary about the
Neutral Nations Commission** Chair­
man, Generaa 'Thimayya.' I do not
wish to say anything uncompliment­
ary about the Indian Custodian Force.
I know that they had to work sunder
very diflkult ciircumstancesl But. I
know at the same tim© that knowing
full well, they were being oompeOed 
to do wrong over and over again.
Knowing full well that the United
Nations side was behaving in a 
manner which should not be tolerat­
ed. we have acquiesced through our
Chairmanship in the NNRC and our
Custodian Force in those inequities.
That is why months ago the Americans
arranged the so-called escape of
27,000 prisoners of war. We know
how our General Thimayya was up­
set because out of the 90 days for ex­
planation to the prisoners, only ten
days could be arranged because of
the obstructive tactics of the XJN
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Ommand. This has happened over
and over again. We muat  ̂ have felt
ashamed of ft that on the 22nd Janu­
ary, thousands of these prisoners were
given over to the American Command
so that they could be incorporated in
the fighting ranks of Syngman Rhee
or Chiang-Kai«Sh^. They have been
transported to Pusan in South Korea
Or somewhere in Taiwan. All that
happened in sPite of our Chairman of
the NNRC knowing fuU well that it
was against the rules, against the real
and truthSuI interpretation o f those
regulations which gjvemed the con­
duct of the NNRC. That is why I
have tcf say that this is a matter of
the very gravest concern even today.
Yesterday we found the news of how
General Thimayya had to hand over to
tne UK Command, that is to say. the
American Command those people
against whom a definite case of murder
had been established. General ThJ- 
mayya had to do it under protest.
Every time he does it under protest.
Why should this have to happen? Why
do we acquiesce in this kind of inequi­
ty? That is becausa we have linked
ourselves with the American soider in
such a fashion that we cannot really
assert our independence. We could
have done so. The political confe- 
ren<5& has not been called. I wish at
a Utter stage when the Foreign Affairs
debata comiss in, when the Budget
grants of the Sxtemal Affairs Minis­
try are on the anival of this . House,
to ask how it is that our representa­
tives in the United Nations allowed
the majority in - the United Nations
which is controlled by the United
Stateis to arrange to manoeuvre things
in such a manner that the United
Nations General Assembly was not
called, that the Political Conference
was not called, that the Korean Armis­
tice terms were grossly violated and
that the chances of peace in the world
were seriously jeopardised. That is 
why 1 say that all these ofUcials, our
Chairman, General Thimayya, of the
Neutral Nations Repatriation Commis­
sion, and our Indian Custodian Force
have not been able to function in the

way in which they should have func­
tioned  ̂because of our Unk-un with tha> 
Americans, and that is wny we taust
wake up to our responsibilities. If
we do not do that« it will be too late.
That is why I want to draw the atten*
tion of the tlouse to a statement
issued by the Chinese Foreign Minisr
ter, Mr. Chou £n Lai, who says these
things have happened. We know that
the Indian Chairman had to work
under very great difficulties, but aU 
the same, he should have asserted
himself. Now. the oniy way cut is to
have a real conference, of the five
Big Powers on peace in the Far East.
Let our Government try, lake the
initiative in calling these Powers to
get together and see to it that the
terrible pass, the straits to which the
Korean question has been reduced
by the United Nations Command’s be­
haviour, is not allowed to threaten
the peace of the World That is why
I wish to emphasize that on this
occasion also we find that We are so
dependeiit upon the good offices and
the favour of the Americans that
have not been able to assert our in­
dependence. to pull OUT weight in in­
ternational affairs in the way in which
we ought to have done.

This weakness of our country in 
regard to the United States of Ame­
rica is not an accidental circumstance.
It is because our economy also is
largely dependent on British capital,
on those interests in this country
which are collaboratlhg with foreign
capitalists and also the feudal inte­
rests which are still operating in our
country. All these things have been
shown up to * us spectacularly by the
'Pakistan-United States Pact, and that
is wny I say this pact should tiave
roused us from our torpor, but instead
of rising from our torpor we still
seem to be asleep. There still seems
a kind of feeling that We' can leave
everything to the Government. I 
know of Congress spokesmen, very
important dignitaries in the dlfTcrent
States, going about and saying: -‘Let
us leave everything to the Pnme
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He i» protetftiDg aiainst
the United  ̂ SUtes-Pakistan, Pact.
Tbevefore evez7;thUiK is safe in . his
hands.** But 1 say that is not by any
means enough. That* is not enough
bocause the United Staies-Pakistan
l^ c t  is not something aoddetital. It
is  not something which has suddenly
come from the bftie. It is 9art of a 
long-standing conspiracy of the Ame-
Tlcans—a conspiracy which is eating
into the vitals of the economy of dur
country, a conspiracy which is linked
up with the presence and operation of
British capitalists in this coufttry, a 
•conspiracy which is linked up with
the feudad forces in this country, a 
<^onspiracy which is linked up with
certain interests like the Democratic
Research Service which a Bevanite
Member nf the House of Commons,
Mr. Ian Mikado, has tried to expose
in a recent article which was publish­
ed in the Free Pneas Journal of 17th 
Tebruary. This kind of tentacle^grip
o f the American and British imperial­
ists is to be seen everywhere and
that is why I say we have to be on
our guard. We have to be on our
guard against e3q)resisions of anger
against Pakistan, the d̂ea of having
to fight Pakistan. We have to be on
our guard against the idea of having
to exchange Kashmir in order to wii;
the favour of the United State«. I 
have seen in the Eastern Economist
ivhich is run by the house of Birlas
as far as' we know, on the 29th Janu­
ary, 1954, a leading article which sug-
;0e6ts that as a necessary price for
American friendship we should ex­
change Kashmir. This is the kind of
thing which is being said. These
people who depend upon the favours
of the Anglo-American imperialists
want to rule the roost, and that is 
^hy we find that our country is belri*j 
sort of left in the lurch, our people
are not made to realise the gravity
of the situation and there is a scrt
Of feeling that the Prime Minister is
going to look after all our interests.

’ That is why I wish to raise my
^oice in warning against what the
Government is trying to do. That is 
^hy I say that the President’s Address

has not given us a real ~ indication of
the way the wind is blowing today.
The President’s ^Address does not tell
us how the  ̂ Gk)vemment nought to
rectify its policies, internal well as
external. The President’s Address
breathes an air of complacency which
We'have got to shed. The President’s 
Address highlights the fact that our
country’s administration today is be­
ing conducted in a fashion which our
people alhOuld not 'tolerate for' very
much Ibngei'. ^

Dr. S. N. SlBha (Saran East): The
Deputy Leader of the Communist
Party has been very eloquent. I 
admire his courage, but it will be
futile for me to compete with him so
far as his vocabulary for showering
abuses or words like “mischievous” , 
‘ ‘jugglery**, “callous** etc., are con­
cerned, of which he is a past master
professor. I will confine fnyself ô just
a few words  ̂ about the Presidential
Address.

First of all, we are thankful to the
President for directing our attention
to such dangers which are facing us
today. Amongst these there-are exter­
nal dangers, and as we have seen in 
the last few days, there are also
dangers on our home front. Before I 
come to the external dangers, I  will
deal with those on our home front,
and by that I mean first of all, what
has been happening in Calcutta.

Last year in July I was myself
there when the things were moving
very fast. I have myself seen that the
Communist Party was behind that
whole show. What should I say?
Words fail to describe it when inrnn 
cent people got bombarded In the
streets with their patakas (country
bombs) which was the result of an 
organised conspiracy of the Communist
Party. The same thing has revived
again.

I have been following the details
very minutely. Just before they had
their conference at Madurai some­
thing came to my hands, a document
which was sent to the Meipbern of
the Central Committee of the Com­
munist Party. The heading of Ihe
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document is “ Tactical L ine” of the 
Communist Party. In that they men­
tion that the Communist objectives 
can be realised only through a revolu­
tion, through the overthrow of the 
present Indian State and its replace­
ment by a People’s Democratic State.

The second paragraph says: “ It is
also necessary that while utilising all 
legal possibilities, the existing illegal 
apparatus of the Party is strengthened 
enormously” .

The third point is “Partisan w ar” . 
“Partisan war” , the document con­
tinues, “ must be one of the major 
weapons in our armoury as in the 
case of all colonial countries. But this 
weapon alone cannot ensure victory” .

[M r . S pe a k e r  in  the Chair.]

Dr. Kama Rao (Kakinada): May I 
know what he is reading?

Dr. S. N. Sinha: I am reading from 
a document circulated to the Members 
o f the Central Committee of the Com­
munist Party. It continues: “ It has to 
be combined with the other major 
weapons.— that of strikes of the work­
ing class, general strikes and uprisings 
in the cities led by armed detachment 
of the working class” . Whenever they
mean to mention themselves, they 
bring in always the name of the work­
ing class. “ Therefore, in order to win 
victory o f the popular democratic 
revolution, it is absolutely essential to 
combine two basic factors— the 
partisan war o f the peasants and 
workers uprising in the cities.”

The fourth point is this: “ With
hundreds of streams of partisan
struggles merging with the general 
strikes and uprising of the workers in 
the cities, the enemy (i.e. the Govern­
ment) w ill find it impossible to con­
centrate his forces anywhere and 
defeat the revolutionary forces but will 
himself face defeat and annihilation. 
Even inside the armed forces of the 
Government the crisis w ill grow and 
big sections w ill join the forces of 
revolution.”

jVIOTION FOR ADJOURNM ENT 

F a i lu r e  o f  G o v e r n m e n t  t o  b r in g  in  a

MOTION TO DISCUSS CALCUTTA SITUATION-

Mr. Speaker: We w ill now take up. 
the motion, and before the House pro­
ceeds with it, I  would like to c larify  
the nature of the motion and the 
scope of discussion. As I said, it is in 
the nature of censure, if not of the 
whole Government, at least o f some 
Ministers o f Government. That is <he 
first point. Secondly, the scope is 
limited only to what is stated as Ihe 
aggrieved conduct of Government by 
the hon. Member or Members, who 
have tabled the motion. The general 
question of what happened in Calcutta, 
is not a matter under discussion. That 
is not the point to be discussed here. 
Therefore it is necessary that we 
finish our discussion within the time 
allotted.

Shri S. S. More (Sholapur): May I  
bring to your notice Rule 81. which 
reads:

“ The Speaker may, i f  he is satis­
fied that there has been adequate 
debate, put the question at G-30 
p .m . or at such other hour not 
being less than two hours and 
thirty minutes from the time o f 
commencement of the debate” .

and Rule 82 which says:

“ The Speaker shall prescribe a 
time lim it for speeches.”

I think you may be exercising your 
powers under Rule 82. but I  bring 
Rule 81 also to your notice.

Mr. Speaker: I think hon. Members 
may assume that the Chair knows the 
Rules sufficiently.

As I  said, the character of the 
motion is a very peculiar one. It was 
sought to be introduced in the form 
of an adjournment motion, and it was
accepted by Government. I did not 
therefore put in anything o:l that 
ground, and by the consent of the 
House we restricted the time for dis­
cussion to one hour. The hon. Mem­
ber w ill see therefore....




